
DECEMIIIR t, 1* ",I"d ........ , 
(b) the basil or selectfon of Itl Members 

and tbeir tenure of their term ; 
(e) wbether there is Italllation of 

Members is thul Board; and 
(d) if 10, the rrasons thereror? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): (a) and (b). 
A statement is laid on the Table or Ihe 
House. rPlac~" in Llhrary. Se. No. LT. 
2485/66). 

(c) No, Sir. 
(d) DOel not arise. 

B. rooab Commlltee on Tea Indultry 

3084. SHRI SARJOO PANDEY: 
SHRI DHIRESWAR 

KALITA: 
SHRI JYOTIRMOY BASU : 
SHRI D, N. PATODIA : 
SHRI R, K. SINHA: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether the Barooah Commille~ 
on Tea Indu,lry has submitted ils report: 

(b) if so, Ihe main recommendations 
conlained In Ihe report; and 

(c) Ihe decisions taken thereon? 

1HE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) The 
Commillee has made cerlain inlerim reeom' 
mlndalions, bul Ihelr reporl containing 
their considered recommlndal ion§ i. yet 
to be received. 

(b) and (c) The inlerim recommanda' 
tlons and olher inform'ltion available with 
Government have been kept in view. while 
deciding upon certain reliefs anJ conees' 
slOD> recenlly given to Ihe Tea Industry. 
Formal and fiina! decision on the Com· 
mittcc's recommendatlons will be taken on 
receipt of its report. 

Creation 01 Posts or Industrial Sarny 
Ollleen I. Deihl AdmlDI.tratlon 

308S. SHRI SHEOPUJAN SHASTRI: 
Will Ihe Miniller of INDUSTRIAL 
DEVBLOPMBNT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether It i. a fact tbat certain 
posts Qf .ad ... lrial SUrvey Ollcer. u"der 

tbe Dllthl Adminlltratlon, Delftl hne been 
created with a view to give ~romoliOD' to 
certain officers ; 

(b) whether it is a reet that lbes. p011i 
are continued without any jllitification or 
work in spit e of Ihe resistance from the 
Finance Department of Delhi; and 

(c) whether it is a faci that Grade Il 
officers have been entrusted with the duties 
which can very easily be done by clerks in 
Ihe Industries Department. Delhi 1 

THB MNISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (al 
10 (c) One post of I ndustrilll. Survey 
Officer has been created for the Industrial 
Survey Cell in the Delhi Administration 
with the approval of Finance Department. 
This post is to be IIlIed up by direct re-
crutment through the U. P. S. C. Pending 
the seleclion of a regular incumbent for 
this post, It is being mannod on a purely 
temporary basis by an officer from the exe· 
ecuitive side who has also experience of 
statistics. The nature of the work is such 
that if cannot be handled by a clerk. 

Preclouo Steel Ingot at Durgapur 

3086. SHRI G. KUCHELAR: Will 
Ihe Minister of STEEL' MINES ANI) 
METALS be pleaseJ to slate: 

(a) whether it is II fact Ihat 1,20,000 
tons of precious Sleel I ngots produced at 
Durgapur Steel Plant were declared as 
"Scrap" and il was decided to sell thorn ,,' 
a nomlnMI price ; and 

(b) If so, Ihe Iteps laken by Govern· 
ment in the matler ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEFL, MINES ANI) 
METALS (StiRI RAM SEWAK): (81 No. 
Sir. 

(b) Docs not arise. 

Quantum of Cen •• on COllI 

)087. SHRI S. R. DAMANI; Will 
the Ministor of STEEL. MINES AND 
METALS be pleased to lIate : 

(a) the nature aDd quantum of COl ... 
on coal produeed/de.patebed; 

(b) the reaU.alloD ',0lIl dlG'enllt """ 
durIn, tbe 181' 15 yean ; 




